CENTRAL ADMINISTRATIVE TR IBUNAL
CALCUTTA BENCH

OA,no, 1432 of 1897

Dats of Order: 06-4-98,
Presant: Hom'ble Mr,Justice 3.N,Mallick, Vice-Chairman,
Hon'ble Mr,3,Dasgupta, Administratiya Membar,
BHUDEZB MUKHOPADQHYAY
- VS~

UNION OF INDIA & ORS,

For ths pestitiener: Mr, S.K,Mukher jes, ceunsel,
Far the fesaandcntszmr.N.S.Banerj&e,ccunsel.

Heard ons 06,4,98,
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S,N,Ma11ick,V.C,
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It is submitted by the 1d,counsel égpeéfiﬁg for the
petitioner that the Original Application (bsingiﬂﬁ;ﬁo.sae of
1998) with similar rs]ief hss been filed by ths petitioner

before the Principal Benchluith a prayer for transfer of the

same to tha Calcuttz Bench, Under the circumétances; the presen

-applicatien filed in this Bench hzs become redundant and as
such, ne erdesr is passaed on the same. The sSame may be treated
a8 disposed of. Reply filed by the 1d,ceunssl appearing for

the respondents be kept with the recerd, No cests,
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